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Dated: \e\d\(LbXX .

NOTIFICATION

Mr. Vinay Kumar Gupta, Officer of Delhi Higher Judicial Service and presentty

posted as Print,ipa1 District & Sessions Judge-cum'Special Judge (PC Act) (CBI), Rouse

Avenue Court Complex, New Delhi, shall stand retired from Delhi Higher Judicial Service
in the afternoon of joth June, 2023 on attaining the age of superannuation of 60 years.

It is certified that no disciplinary/departmental proceedings under All India Service

(Discipline & Appeal) Rules, 1969 is pending or contemplated against Mr. Vinay KumarGuDta

BY ORDER OF THE COURT

Sd/-

(Ravinder Dudeja)
Registrar General

\BIG– \$3-\
Endst. No. /Gaz./P.F./Superannuation/2023 Dated:

\8\03\qQX3 .

Copy forwarded for information and necessary action to:-

t }/All the Principal District & Sessions Judges in Delhi.

-2. The Principal District & Sessions Judge-cum.Speck] Judge (PC Act) (CBI),

Rouse Avenue Courts Complex, New Delhi.
3. The Principal Judge (HQs), Family Courts, Dwarka, New Delhi.

4. The Principal Secretary (Law, Justice & Leg. Affairs), Govt. of NCT of Delhi,
Delhi Secretariat, New Delhi.

5. The Pay and Accounts Officer concemed.
6, Officer concerned.
7. Personal file of the officer concerned.

8. CR dossier of the officer concerned.
9. Guard file.
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No. F.5 (1)/2023/ ?Ll )Q- IGv Dated, Delhi the 23 MAn 2W3
Sub:- Notification

pFfe Officer In-Charge, Adminisuation lIHlul1 AccountsJ General Branch
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4' =:+ccouncs Officerl Accounts Branch, Central District, Tis Fiazad Courts1

5' ;rsi: Jc::;EdgE?.I District & Sessions Judge(HQs), Room No. 302-A,
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